\»\gb MOST URGENT

OUT AT ONCE

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELEI

2> Lp—33 ¢
No. /G‘ZnI.ICirculatioancst/'l‘HC/ZOZ6 Dated, Dellii the 2 ?{ ez

Sub.:- Observance of Silence on 30" January (Martyrs’ Day) in the memory of those who
sacrificed their lives during Struggle for India’s frecdom.

Forwarded copy of Endorsement letter No. 7387-7587/Genl./Misc./Circulation/2026 dated
29.01.2026 received along with its enclosures ie. copy of letter bearing No. 335/B dated
28.01.2026 of Sh. Manoj Kumar Verma, Ld. Registrar (Genl. Admn-1), For Ld. Registrar General,
Hon’ble ’High Court of Delhi, New Delhi, copy of letter No. 2/1/2026-Public, Government of
India/Bharat Sarkar, Ministry of Home Affairs/Girh Mantralaya, Kartavya Bhawan-3, New Dethi
dated 22.01.2026 of Sh. Kamlesh Rabida, Under Secretary to the Govt. of India, on the subject cited
above, from Sh. Anil Antil, Ld. Officer In-Charge, General Branch (C)/Ld. District Judge — 15,

Central, Tis Hazari Courts, Delhi for information and necessary action to:-

1. All the Ld. Judicial Officers, West District, Tis Hazari Courts, Delhi.

/ The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi
District Courts as well as on the Website of West District.

3. PS.to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. Al the Sr. A.O. (Judicial)/A.O. (Judicial)/Branch incharges of all the Branches/Cells in West
District, Tis Hazari Courts, Delhi for information and necessary compliance.

5. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same

M
/

(Harish Kumar)
District Judge (Commercial Court) —~ 04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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Maost Urgent/Out at once
OFFlCE O_F THE PRINCIPAL DISTRICT & SESSIONS JUDGE ]Hgsl: DELHI

381 Genl /%n'-i'sc /Circulation/2026 Dated, Delnithe § § JAN- 2026

Sub:- Observance of Silence on 30" January (Martyrs' Day) in the memory of those who
sacrificed thelr lives during Struggle for India's freedom,.

Forwarded a copy of letter bearing No. 335/8 dated 28/01/2026 alongwith the copy of
letter No. 2/1/2026-Public, dated 22nd January, 2026 of Sh. Kamlesh Rabidas, Under Secretary, to
the Government of India, Ministry of Home Affairs,/Grih Mantralaya, North Blcok, New Delhi
received from Sh, Manoj Kumar Verma, Ld. Registrar (Genl, Admn-1} for Registrar General, Hon’ble
High Court of Delhi for information and necessary compliance to -

1. All the Ld. Principal District & Sessions Judges, Dethi/New Delhl with the request to
circulate the same amongst the Judicial Officers and branches under your control.

2. The Ld. Principal Judge, Family Courts (HQs}, Dwarka courts, Delhi with the request to
circulate the same amongst the Judicial officers under your Control.

3. All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi for
information and necessary compliance.

4, All the Sr. AO{J)/ AO{J)/ Branch In-Charges of all the Branches/Cells in Central District, Tis
Hazari Courts, Delhi for infarmation and necessary compliance.

5. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload
the same on the Website of Delhi District Courts as ber rule,

6. P.5.to Ld. District & Sessions Judges (HQs), Delhi for information.

(ANILA
Officer In-Charge, General Branch, (C},
District Judge-15,Central

‘ Tis Hazari Courts Delhi.
Encl. As above
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. No.___ /I-G-4/Genl.-/DHC
il .y L. Date
From -

The Registrar General 5
Delhi High Court
New Delhi

To

The Principal District & Sessions Judge (qus)
Tis Hazari Courts Complex
Netwv Delhi

Sub: - Forwarding of letter dated 22.01.2026 for observance of

silence on 30.01.2026.

Sir,

I am directed to forward herewith a copy of letter dated
22.01.2026 of Mr. Kamlesh Rabidas, Under Secretary to the Govt, of India/
Bharat Sarkar, Ministry of Home A ffairs/ Grih Mantralaya, North Block, New
Delhi regarding observance of silence on 30" January in the memory of those
who sacrificed their lives in the struggle for India’s freedom, for information
and compliance. Further, a copy of this communication may also be forwarded
to all other Principal District & Sessions Judges for compliance,

Encls; as above. MN‘ ” Yours Faithfully
A u{.M
Lo . )
Ol-C : (MANOJ KUMAR VERMA)-
1 UL REGISTRAR (GENL. ADMN-T)
‘ T For Registrar General
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No.24% @DZG;Public
Govﬂxnmnt o£ Indizy Bha.ra.f. Sarkar
Ministiy o!."H‘ome Aﬁ‘airs*f Giih Mantralaya
Kartavya Bhawan-3, New Delhi.
Dated: 2274 January, 2026
To,

The Chief:Secretaries; Administrators of all
State Govermments/ Union-Territory Administrations

-

Subject:- Observance of sﬂenclg on $0% January (Martyrs’ Day) in the
mqq}qu -of those whc- 'snm::.ﬁnad théir lives during struggle for
Iutii”a.'s freedomn.

Sir/Madam,
» [ am directed to say that on 30% January, every year, two minutes’ silence

is observed at 11:00 AM., throwghout the country, in the memory of those who
sacrificed thejr lizes dm:mg me,su:ugglic for Indxaﬂ isifrectiom.

2. The following standing.instimictions have been laid .down for observance of

this day:

() Silence should he ok :rvesl and-ork.and.movement stopped for two
minuies:throughout the coititiy at 11,00 A.M. on“30% January.

{if) Wherger feasible, the commgncement. and termination of the two
minutes’ silence per;od shou'lﬁ be indicated by sound of siren or
Army guns. S;;:ﬂ;s .shou}d,’t;ggqqgnﬁgd fiom 10.59 hours till 11.00
hours andi eftertwo- rfl‘ﬁ‘xuf;esl all elear sirens should again be

sotinded from 11:02 hburs &l 31.0%-hours. This>procedure may be
a&epted‘whcm&&ﬁzms‘e}asr

iiiy On *hean.ng the 81%.{w11§nr¢w available), all persons would stand
up arml«:ft)$er\Ie::l‘.'n?ea’%:lt;'.nt'.'tfz‘L

(iv) At places where.rio, stgg&;s -gyailable, suitable instructions

can. be, issued fo: a.[l fs: M’ SRthed: for ahScmng the silence for two
Thinutes: B E 1004 N

3. In the pag, it has, Heen &,Qbserveﬂs._ H
5

hlle two rminutes' silence is
obsgrved in, $Qmwe§ces,1;b ge;;mralg

S, Abant its occupation in the

=

ordm.a.ry couise, -munmdﬁﬂ of *t‘.l:fé{%‘ﬁlﬁ'c‘ "{i}.j;z Bl *the: octasion. The States/Union

Tertitories G,o\ze ents are: re {% ated to- ensure thei the Martyrs’ Day is
observed m’r:h due ‘%lcmmm §F-t£ /U“‘_‘_" on Tcmfbnes Government mmay issuc
instrucHons:to aJl cduce}ponal insfifutions.and Pubhc Sector Enterprises under
their control for: obsewaz:xcc of the'Ma:;gg;s Pay,, accordingly. Tallks/ spccches on

fregdom. stit gglc and nafional Witegration may also be organised including in

hybatnods:

Yours faithfully,

(¥ :
_ Undery cofgtdtyito, t.he Govt. of India
. #:-011-24010294

ﬁ?;‘_‘ ‘:mfh: ., 20



TAETD

, A

Copy, for information, to the Secretary to the Governors/Lt. ‘@evernars of all
States/ Union Territory Administrations.

ke,

Undar Secrstary tmi‘fﬁ'eé{fs};bvt._- of India
Bt 011-24010254

Copy forwarded for information and fnecessary.action to:-. "
1. All Ministries/Depattments: of ‘the.Govermment sf India, :
2. President’s Secretartat
3. Vice-President's Seéretariat
4. Prime Minister’s-Gffice
5. Registrar, Supremie Court of India,
6. Registrar, Delhi High Cottrt
7. Cabinet Secretariat
8, Rajya Sabha Secretariat
9. Lok Sabha Secretasiat

10.  NITI Aayog

11.  Election Commission of India,

12.  Union Public Service Commission

13. Office of Comptroller and Auditor General of India

14.  Central Vigilance Commissian,

15, University Grants Commigsion

16.  National Commission for SGs

17.  National Commission for STs

18. Law Commission o 5\

19.  National Commissiox for Minorities

20. National Commission. for Waomen

21.  National Human Rights Cotnrrission,

22.  Manager, Beserve Bank of Irehin

23.  All attached & subordinate offices.of the Ministry of Home Affairs
located at Delhi / New Delks.

24.  AD-III Section, Ministry of Home.Affairs,

25, Principal Information Qfficer, ShaStri.Bhann, New Delhi-110001.

26, ADG (Media), Ministry of Home Affairs, North Block.

{ ;aﬁ'jﬂafsh@rtib Has)
Unﬂer_&'ecre;taxy»-to the Govt, of India
®1011.24010204 -




